Master Key Coverage

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, that this Policy extends to indemnify the Insured for expenses
incurred for the replacement or resetting of locks or keys and the increased cost of security
required to protect property until the replacement or resetting of locks or keys has been
completed, following burglary, robbery or mysterious disappearance of master keys.

The indemnity provided herein shall be subject to the limit of indemnity as specified in The
Schedule.



